
THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:15 AM to 1:00 PM
2:00   PM to 4:15 PM

[ For Wednesday,21st February 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:15 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH
COURT NO: 111

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 I.A.(Civil)/3598/2017
in Tr.P.(C)./76/2017

SANGITA GOGOI
            Versus
GAURAV MEDHI

MS. B DAS
MRS. R KALITA
MS. S DAS

WITH
Tr.P.(C)./76/2017 SANGITA GOGOI

            Versus
GAURAV MEDHI

MS.B DAS
MS.R KALITA
MS.S DAS

2 CRP/99/2022 ON THE DEATH OF JAMUNA DEVI
            Versus
ON THE DEATH OF MD. IMRAN ALI AND 6
ORS

MRS. U BARUAH
MR S KHOUND
MR D J MEDHI

MR D C NATH (R1.1, R1.2,
R1.3)
MR. C SHARMA (R1.1,
R1.2, R1.3)
MR. D KALITA (R2)
MS. A RANA (R2)

3 WP(C)/3095/2022 SMT. CHAYA DAS
            Versus
THE UNION OF INDIA AND 3 ORS.

MS. M DEVI
MR. A DEY
MR. A DAS

MR. K GOGOI
SC, NF RLY

4 WP(C)/4490/2022 ABDUL GAFUR LASKAR
            Versus
THE STATE OF ASSAM AND 6 ORS

MR. A M S MAZUMDER
MR R DAS

SC, ELEM. EDU

5 WP(C)/5152/2022 MD. JIYAUR PASA
            Versus
THE UNION OF INDIA AND 6 ORS.

MD S HOQUE
MR. M DEKA
MR. F A FAROOQUE

SC, PWD ROAD
MR. A K DUTTA
ASSTT.S.G.I.

6 WP(C)/5459/2022 ABDUL MANNAN CHOUDHURY
            Versus
THE STATE OF ASSAM AND 11 ORS

MR. S Ali
MR K DAS

SC, IRRIGATION
7 WP(C)/5468/2022 PREMSHILA CHOUDHURY @ PREMSHILA

DEVI
            Versus
THE STATE OF ASSAM AND 4 ORS

MR. R MAJUMDAR
MS A DAS
MR. F A HASSAN
MS A BORAH
MR. A K DAS

GA, ASSAM

8 WP(C)/5979/2022 CHINADI HIGH SCHOOL
            Versus
THE STATE OF ASSAM AND 5 ORS.

MR. A R BHUYAN
MR. M A I HUSSAIN
MR N Z CHOUDHURY

GA, ASSAM
SC, SEC. EDU.

9 WP(C)/5999/2022 SANTI RAM ROY
            Versus
THE STATE OF ASSAM AND 6 ORS.

MR G U AHMED
MR. R ISLAM

SC, ELEM. EDU

10 WP(C)/8270/2022 HARI PHUKAN
            Versus
SIMALUGURI MUNICIPAL BOARD AND 4
ORS

MR S BORTHAKUR
MR SAURADEEP DEY

GA, ASSAM
MR P KATAKI (R-1)
MRS R BEGUM (R-1)
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010048032017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010203312017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010178712022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010089762022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010130312022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010156382022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010168142022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010166642022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010183242022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010184972022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010264262022


===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 21/02/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MRS N BARUAH 27-01-2024 To 15-03-2024
2) MR. H L MAURYA 05-02-2024 To 31-03-2024
3) MR. M HUSSAIN 07-02-2024 To 05-03-2024
4) MR. L C DEY 09-02-2024 To 21-02-2024
5) MR J C BORAH 08-02-2024 To 26-02-2024
6) MR B K SINGH 12-02-2024 To 23-02-2024
7) MR. D K CHOMAL 12-02-2024 To 23-02-2024
8) MR. M H RAJBARBHUIYAN 16-02-2024 To 05-03-2024
9) MR D K DEY 15-02-2024 To 01-03-2024
10) MR.A K SHARMA 15-02-2024 To 25-02-2024
11) MR D C K HAZARIKA 16-02-2024 To 22-02-2024
12) MD. A J ATIA 22-02-2024 To 15-03-2024
13) MR. U K BORTHAKUR 17-02-2024 To 29-02-2024
14) MR A K DAS 21-02-2024 To 01-03-2024
15) MR I HASSAN 19-02-2024 To 23-02-2024
16) MD. A J ATIA 20-02-2024 To 21-02-2024
17) MR. B BARMAN 22-02-2024 To 22-03-2024
18) MR. B BARMAN 02-04-2024 To 02-04-2024
19) MR. R P SINGH 22-02-2024 To 28-02-2024
20) MR. M J BARUAH 20-02-2024 To 21-02-2024
21) MR B PRASAD 23-02-2024 To 23-02-2024
22) MR D K MISHRA 23-02-2024 To 23-02-2024
23) S AHMED 20-02-2024 To 24-02-2024
24) MR S KHOUND 21-02-2024 To 21-02-2024
25) MRS. B GOGOI 21-02-2024 To 23-02-2024
26) MR R ISLAM 21-02-2024 To 23-02-2024
27) MS. D GHOSH 20-02-2024 To 23-02-2024
28) MS H BETALA 20-02-2024 To 23-02-2024
29) MS N DEKA 20-02-2024 To 23-02-2024
30) MR. S K SAHARIAH 23-02-2024 To 31-03-2024
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:15 AM to 1:00 PM
2:00   PM to 4:15 PM

[ For Wednesday,21st February 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:15 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

DEPUTY REGISTRAR (BENCH) - MR. KAUSTUVMANI GOSWAMI
COURT NO: 115

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WP(C)/1596/2019 DILIP HAZARIKA
            Versus
THE STATE OF ASSAM AND 6 ORS.

MR. B CHAKRABORTY
MR. P P BARUAH
MR. D GOSWAMI
MR. R SARMA
MR S HUSSAIN

SC, PNRD
MS P. PATHAK (R- 4 & 5)

2 RSA/116/2021 SMTI BINA KALITA AND 2 ORS
            Versus
SRI AMULYA BARUA @ SRI AMULYA
KALITA AND 4 ORS

MR. T U LASKAR
MR. N DHAR
MS. S DASGUPTA
MS. U BARUAH

MR. D P CHALIHA (R-
1,2,3,4)
MS M ROY (R-1,2,3,4)

3 WP(C)/1710/2022 AJIT DAS
            Versus
THE STATE OF ASSAM AND 4 ORS

MR. B J GHOSH
MR. T SK

SC, N C T E
SC, SEC. EDU.

4 WP(C)/4573/2022 BIKRAMJIT ROY
            Versus
THE STATE OF ASSAM AND 7 ORS

MR. A K DUTTA
MR S BORTHAKUR
MR D C NATH
MR. P. SINGHA

SC, ELEM. EDU
GA, ASSAM
MD H R AHMED
MR. M R KHANDAKAR

5 WP(C)/6838/2022 RAGHUNATH HALOI AND 2 ORS
            Versus
THE STATE OF ASSAM AND 6 ORS.

MR. S K GOSWAMI
MR. N BARMAN

GA, ASSAM
SC, REVENUE
SC, PWD

6 WP(C)/7705/2022 BABUL KUMAR LAHAN
            Versus
THE STATE OF ASSAM AND 7 ORS

MR. D C C PHUKAN
MS. J GOGOI
MS R BORAH
MS M BOSE

GA, ASSAM
MS. M BARMAN (r-6)
B BURAGOHAIN (r-6)

7 WP(C)/8137/2022 LONI BISWAS AND 20 ORS.
            Versus
THE STATE OF ASSAM AND 14 ORS.

MR S BORTHAKUR
MR. R PHUKAN
MR P H KONWAR

GA, ASSAM
S ALI (R-8,9,10,11)
MR. N BHARALI (R-
8,9,10,11)
MR. R BARUAH (R-
8,9,10,11)
MR A BHUYAN (R-
8,9,10,11)
SC, REVENUE

8 WP(C)/8235/2022 PRONAB GOGOI
            Versus
THE UNIVERSITY GRANT COMMISSION
AND 3 ORS.

MRS L BORUAH
MS M BORAH
MR. B B BORAH
LUAYING

MRS. B GOGOI (R-4)
MR. M K SHARMA (R-4)
MS K BORUAH (R-4)
SC, U G C
SC, DIB. UNIVERSITY

9 WP(C)/3204/2023 SOHOR ALI AND 12 ORS
            Versus
THE STATE OF ASSAM AND 4 ORS

MR G U AHMED
MR. R ISLAM

SC, ELEM. EDU
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010050532019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010002072020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010044682022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010134372022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010217482022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010242512022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010261132022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010263252022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010117912023


10 WP(C)/3694/2023 DR. DIPANKAR DAS CHOUDHURY
            Versus
THE STATE OF ASSAM AND 4 ORS

MR H R A CHOUDHURY
MR. M DUTTA
MS S DEV
MS N RAI

SC, HIGHER EDU
SC, FINANCE

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 21/02/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MRS N BARUAH 27-01-2024 To 15-03-2024
2) MR. H L MAURYA 05-02-2024 To 31-03-2024
3) MR. M HUSSAIN 07-02-2024 To 05-03-2024
4) MR. L C DEY 09-02-2024 To 21-02-2024
5) MR J C BORAH 08-02-2024 To 26-02-2024
6) MR B K SINGH 12-02-2024 To 23-02-2024
7) MR. D K CHOMAL 12-02-2024 To 23-02-2024
8) MR. M H RAJBARBHUIYAN 16-02-2024 To 05-03-2024
9) MR D K DEY 15-02-2024 To 01-03-2024
10) MR.A K SHARMA 15-02-2024 To 25-02-2024
11) MR D C K HAZARIKA 16-02-2024 To 22-02-2024
12) MD. A J ATIA 22-02-2024 To 15-03-2024
13) MR. U K BORTHAKUR 17-02-2024 To 29-02-2024
14) MR A K DAS 21-02-2024 To 01-03-2024
15) MR I HASSAN 19-02-2024 To 23-02-2024
16) MD. A J ATIA 20-02-2024 To 21-02-2024
17) MR. B BARMAN 22-02-2024 To 22-03-2024
18) MR. B BARMAN 02-04-2024 To 02-04-2024
19) MR. R P SINGH 22-02-2024 To 28-02-2024
20) MR. M J BARUAH 20-02-2024 To 21-02-2024
21) MR B PRASAD 23-02-2024 To 23-02-2024
22) MR D K MISHRA 23-02-2024 To 23-02-2024
23) S AHMED 20-02-2024 To 24-02-2024
24) MR S KHOUND 21-02-2024 To 21-02-2024
25) MRS. B GOGOI 21-02-2024 To 23-02-2024
26) MR R ISLAM 21-02-2024 To 23-02-2024
27) MS. D GHOSH 20-02-2024 To 23-02-2024
28) MS H BETALA 20-02-2024 To 23-02-2024
29) MS N DEKA 20-02-2024 To 23-02-2024
30) MR. S K SAHARIAH 23-02-2024 To 31-03-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010136352023

	LZ-1
	LZ-2

